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Joint Inspection Report of the Committee 

In compliance of the Hon'ble National Green Tribunal (NaT) Principal 

Bench, Delhi order dated 06/09/2022, in the matter of original application 

No. 554/2022, Rakesh Kumar Versus State of Rajasthan, the committee of 

following 02 members visited the site along with Commissioner, Nagar 

Parishad, Sujangarh, Tehsil- Sujangarh, District-Churu on 21/10/2022to 

verify the factual position of the matter: 

As per the order of Hon ble NGT (Principal Bench), the committee verified 

the factual status on these following issues: 

1. Manufacturing of Tirpals in Sujangarh 

2. Usage of banned chemicals in manufacturing of Tirpals 

3. Burning of Tirpal scrap in unscientific manner. 

4. Illegal commercial construction. 

Factual Status: 
During area visit, the committee has made inspection of more than 30 

Tirpal Godowns and shops running in the municipal area of Sujangarh, 

to check the factual position for manufacturing Tirpal, its raw material 

and the waste disposal methods for scrap etc. [Annexure-1]. 

Only small scale Tirpal stitching units along with its retail shops and 

store facility was there during visit. No industrial unit located in 

Sujangarh was found involved in manufacturing of Tirpals. It was 

observed that there is import of Tirpals (Tarpaulins) from outside of 

state for various outsourced materials like HDPE, Nylon, PVC etc., no 

usage of banned chemicals or any other hazardous chemicals was 

found. 

Tirpal Godowns were found involved in wholesale/retail business of 

stitched Tirpals after tailoring, sizing and making the Tirpal useful for 

selling in the market. The final products may range from vehicle covers, 

tents to waterproof sheets, and pond geomembrane liners. Since 

tailoring work comes under white category as per categorisation of 

industries issued by RSPCB H.O. dated 31/05/2016, these units 

require no consent from SPCB. [Annexure-2]. 

As per records/bills provided by Sujangarh Tirpal Association, 

maximum of Tirpal scrap is being sold to recyclers located in Delhi due 

to its value, rest of scrap is used to make ropes. However, during area 

visit we observed that some quantity Tirpal scrap was dumped in 



government land and agricultural land in unscientific manner. At 03 

locations, it was also observed that Tirpal scrap, however not in large 
quantity, was found burnt in open [Annexure- 3]. 

As per the report of Executive Officer, Nagar Palika Sujangarh dated 
07.11.2022, no Tirpal Godown has been constructed on converted land 

and Show cause notice have been issued to the same in this matter 

[Annexure- 4. 

Remedial Action: 
1. Issue of open burning of Tirpal scrap has been identified as source of 

environmental pollution/degradation. Members of Sujangarh Tirpal 

Association and others involved in Tirpal scrap generation were 

invited in SDM Sujangarh Office and a meeting was held on dated 

10.11.2022 in presence of RO Nagaur RSPCB, Commissioner Nagar 

Parishad, Sujangarh and Tehsildar Sujangarh (Meeting minutes 

attached at Annexure-5). In the meeting, units/members of 

Sujangarh Tirpal Association were made aware and sensitized of the 

harmful impact led by the open burning of Tirpal scrap. 

2. In guidance of RSPCB, Ambuja Cement Mundwa and Sujangarh 

Tripal Association agreed for co-processing of old Tirpal scrap in 

cement factory which was scattered in area. In this reference, 

collected scrap from Sujangarh has been sent to Ambuja Cement 

Mundwa. In future Sujangarh Tirpal Association will use rented land 

(Rent agreement attached at Annexure-6) and will develop a 

dumping yard for storage of Tirpal scrap. Agreement between 

Members of Sujangarh Tirpal Association and authorized recycler is 

also going under process. 

The association also assured to run this yard in a scientific manner 

where an authorized person will be aPpointed for storage, 

maintenance of records and proper disposal of Tirpal scrap to 

registered recycler etc. 

Conclusions:-

3. There are Tirpal Godowns and small shops involved in Tirpal related 

Works. 

4. No manufacturing of Tirpal is taking place in Sujangarh. 

5. No usage of banned chemicals was found in Tirpal related processing. 

6. Units are only involved in tailoring related processing of raw Tirpal 

sheets. 
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7. Tirpal scrap by most of the Tirpal godowns are been sent to recyclers. 

However, evidence related to open burning of small quantity of Tirpal 

scrap were found. 

8. Tirpal godowns are not located on converted land area. 

Mool Chand Looniya, Savita, 

sDM, Sujangarh 
Nominee of District 

Regional officer, RSPCB RO Nagaur 

(Nodal Officer) 

Collector, Churu 
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[ax Invoice (TRIPLICATE FOR SUPPLIER) 

IRT Traders Invoice N e-VWay Bill No Dated 

Ward No 6, Chand Bass, 

Sujangarh, Dist. Churu 
GSTIN/UIN: 08BEYPA258201ZM 

State Name: Rajasthan, Code 08 
E-Mail i.r786@yaho0.com 

25 741263549421 5-Jun-2022 
Delivery Nota Mode/Terns of Payment 

Supplier's Ref. Other Reference(s) 

25 
Buyer Buyer's Order No. Dated 

NIRAJ JAIN 
BAWANA, DELHI 

State Name Delhi, Code :07 
Place of Supply 

Despatch Document No. Delivery Note Date 

Delhi 
Despatched through Destination 

BY ROAD HI 
Motor Vehicle No. 

RJ14GF2668 

Bill of Lading/LR-RR No. 

Terms of Delivery 

FOB 

Description of Goods HSN/SAC GST Quantity Rate per Amount 

Rate 

1 PLASTIC WASTE 3915 18 % 10,030.000 kg 6.00 Kg 60,180.00 

IGST A/C 10,832.40 
(0.40 

Less Round Off 

Total 10,030.000 Kg 7 71,012.00 
Amount Chargeable (in words) 

E. & O.E 
Indian Rupees Seventy One Thousand Twelve Only 

HSN/SAC axable Integrated Tax Total 
Rate Amount Tax Amount 

60,180.00 18 %10,832.40 10.83240 
10,832.40 10,832.40 

Tax Amount (in words) Indian Rupees Ten Thousand Eight Hundred Thirty Two and Forty paise Only 

Value 
3915 

Total 60,180.00 

Company's Bank Details 
Bank Name Hdfc Bank Ltd 
Alc No. 50200007697053 Company's PAN BEYPA2582Q 

Deciaration 
We declare that this invoice shows the actual price ot the 

Branch & IFS Code Sujangarh & HDFCO002613 

for IR Traders 

goods described and that all particulas are true and 

Correct. Authorised Signatory 
SUBJECT TO SUJANGARH JURISDICTION 

This is a Computer Generated Invoice 
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Tax Invoice (TRIPLICATE FOR SUPPLIER) 

IR Traders 
Ward No 6, Chand Bass, 

Invoice No e-Way Bil No Dated 

731268668083 30-Jun-2022 38 
Delivery Note Sujangarh, Dist. Churu 

GSTIN/UIN: 08BEYPA2582Q1ZM 
State Name: Rajasthan, Code: 08 
E-Mail: i.r786@yaho0.com 

Mode/Terms of Payment 

Supplier's Ref Other Reference(s) 

38 
Buyer Buyer's Order No Dated 

NIRAJ JAIN (931DS 76 b17). 
BAWANA 
State Nanme 
Place of Supply Delhi 

Despatch Document No Delivery Note Date 
Delhi, Code 07 

Despatched through Destination 

BY ROADD 
Bill of Lading/LR-RR No 

DELHI 
Motor Vehicle No 

RU14GF2668 
Terms of Delivery 

FOB 

Description of Goods HSN/SAC GST Quantity Rate per Amount 
Rate 

1 PLASTIC WASTE 3915 18 % 10,085.000 kg 6.00 kg9 60,510.00 

IGST AIC 10,891.80 
Round Off 

0.20 

Tolal 10,085.000 kg 71,402.00 
Amount Chargeable (in words) 

E. & O.E 
Indian Rupees Seventy One Thousand Four Hundred Two Only 

HSN/SAC Taxable Integrated Tax Total 
Rate AmountTax AmOunt 

60,510 00 18% 10,891.80 10,891.80 
Value 

3915 

Total 60,510.00 10,891.8 0,891.8 
Tax Amount (in words) Indian Rupees Ten Thousand Eight Hundred Ninety One and Eighty paise Only 

Company's Bank Details 
Bank Narme 

Alc NO 
Branch & IFS Code: Sujangarh & HDFCO002613 

Hdfc Bank Ltd 

50200007697053 Company's PAN BEYPA2582a 
Declaration 

for!R Traders 
We declare that this invoice shows the actual price of the 

go0ds descibed and that all particulars are true and 
Correct. 

Authorised Signatory 
SUBJECT TO SUJANGARH JURISDICTION 

This is a Computer Generated lInvoice 



(TRIPLICATE FOR SUPPLIER) 
Tax Invoice 

Invoice No. e-Way Bill No. Dated 

IR Traders 781272365386 20-Jul-2022 42 
Ward No 6, Chand Bass, 

Sujangarh, Dist. Churu 
GSTINIUIN: 08BEYPA2582Q1ZM 
State Name: Rajasthan, Code : 08 

E-Mail: i.r786@yahoo.com 

Delivery Note Mode/Terms of Payment 

Supplier's Ref. Other Reference(s) 

2 
Dated Buyer's Order No. 

Buyer 
NIRAJ JAIN 

Despatch Document No. Delivery Note Date 
BAWANA, DELHI 

State Name 
Place of Supply 

Delhi, Code: 07 

Destination Despatched through 

BY ROAD 

Delhi 

DEL LHI 
Motor Vehicle No. 

Bll of Lading/LR-RR No. 

RJ14GF2668 

Terms of Delivery 

FOB 

Amount 
Description of Goods HSN/SAC GST Quantity Rate per 

Rate NO. 

3915 18 % 9,980.000 kg 6.00 kg9 59,880.00 
1 PLASTIC WASTE 

10,778.40 
(0.40 

IGST A/C 

Less Round Off 

Total 9,980.000 kg 70,658.00 
E. &OE Amount Chargeable (in words) 

Indian Rupees Seventy Thousand Six Hundred Fifty Eight Only 

HSN/SAC Taxable Integrated Tax Total 
Amount ax Amount 

10,778.40 10,778.40 
10,778.40 10,778.40 

Value Rate 

3915 59,880 00 18% 
Total 59,880.00 

Tax Amount (in words) Indian Rupees Ten Thousand Seven Hundred Seventy Eight and Forty paise 

Only 

Company's Bank Details 

Bank Name Hdfc Bank Ltd 

50200007697053 c No. 
Company's PAN BEYPA25820 Branch & IFS Code: Sujangarh & HDFCO002613 
Declaration for IR Traders 
We declare that this invoice shows the actual price of the 
goods described and that all particulars are true and 

correct. Authorised Signatory 

SUBJECT TO SUJANGARH JURISDICTION 

This is a Computer Generated Invoice 



Tax Invoice (TRIPLICATE FOR SUPPLIER) 

IR Traders 
Ward No6, Chand Bass, 

invoice No. e-Way Bill No. Dated 

51 701280632575 29-Aug-2022 

Sujangarh, Dist. Churu 
GSTIN/UIN: 08BEYPA258201ZM 
State Name: Rajasthan, Code: 08 
E-Mail: I.r786@yahoo.com 

Delivery Note Mode/Terms of Payment 

Supplier's Re. Other Reference(s) 

51 

Buyer Buyer's Order No. Dated 
NIRAJ JAIN 
BAWANA 
State Name 

Despatch Document No. Delivery Note Date 
Delhi, Code 07 

Place of Supply Delhi 
Despatched through Destination 

BY ROAD 
Bill of Lading/LR-RR No. 

DEL LHI 
Motor Vehicle No. 

RJ14GF2668 
Terms of Delivery 

FOB 

Description of Goods HSN/SAC GST Quantity Rate per Amount 
No Rate 

1 PLASTIC WASTE 3915 18 % 9,960.000 kg 6.00 kg 59,760.00 

IGST VC 10,756.80 
Round Off 0.20 

Total 9,960.000 kg 70,517.00 Amount Chargeable (in words) 
E. & O.E 

Indian Rupees Seventy Thousand Five Hundred Seventeen Only 
HSN/SAC Taxable Integrated Tax Total 

value Rate AmountTax Amount 59,760.00 18% 10,756.80 10,756.80 3915 
Total 59,760.00 10,756.8 80 10,756.80 

Tax Amount in words): Indian Rupees Ten Thousand Seven Hundred Fifty Six and Eighty paise Only 

Company's Bank Details 
Bank Name Hdfc Bank Ltd 
Ac No. 50200007697053 
Branch & IFS Code: Sujangarh & HDFCO002613 

Company's PAN BEYPA25820 
Declaration 

forIR Traders We declare that thiIs invoice shows the actual price of the 
g00ds described and that all particulars are true and 
correct 

Authorised Signatory 
SUBJECT TO SUJANGARH JURISDICTION 

This is a Computer Generated Invoice 
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INDIA NON JUDICIAL 

Government of Rajasthan 

e-Stamp 

Certficate No. 
Certificate Issued Date IN-RU74886395781853U 
Account Reterence 
Unique Doc. Reterence 

Purchased by 

11 Nov-2022 04 44 PM 
NONACC (SV j3171604/ SUJANGARH/ RJCH 

sUBIN-RJRU317160439446904161042U 
MOHAMMED ALU CHAUHAN VICE PRESIDEN Description of Document 

Property Description Article 4 4 Affidavit 

Consideration Price (Rs.) SuJANGRH 

(Zero) First Party 

Second Party SUJANGRAH TIRPAL ASSOCIATION 
SAIF ALI DAIYA SO ABDUL HAMID DAIYA Stamp Duty Paid By 

Stamp Duly Payable (RS.) 
sUJANGRAH TIRPAL ASSoCIATION 

(One Hundred only) Surcharge for Intrastructure 
Development (Rs.) 
Surcharge tor Propagation andp Conservation of Cow 

(Ten only) 

OTAR 
NGARH 

860 
(Ten only) 

urcharge tor Relet trom Naturai and 
Ma-made Calamies (ns.y 

(Ton 1only) 

H DADHICH 

Stamp Duty Amount(Rs.) 130 

(One Hundred And Thirty only) 

OFRA 

ATTESTED 
Salal 

H. P. DADHICH 
NG TARY 

SUJANGARH (CHURU 
0001082217 

ny acrepancy n ihe dntais o this Cetf.catn ard an avalabie an Ilie wetste Mable ApR rentonv 
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INDIA NON JUDICIA 

GOVERNMENT OF RAJASTHAN 
E STAMP IN RI 7488633578 1853 U100 R LON 

stA 

RA 

HERI 

2 

TE d7 1ERT 4i 2,500 

3 f TYERI Hu7 d TTR TTER 1 fm 2.500/- y utdTE XET 

frTTTT| 

bTTT 75T| 

T|IIN 02 4N 

ATTESTED 

H. P. DADHICH 

NOTARY 
Saali 

suJANGARH (CHURU 



INDIA NON JUDICIAL 
GOVERNMENT OF RAJASTHAN 

ESTAMP IN RI 7488633578 1853 U100 

9A 
KGAR RiH 

8 7E f 37af f urN 11 HRI 1ATTI fft e 1 yal blE 

g.lo,5 

2 

TRI RICTX 

T 11/11/2022 

Saial 
ETTEF HTERT HITGT 

3HTETR QY 2867 8460 6710 

ATTESTED 

H. P. OACHICH 

NOTARY 

suJANGARH (CHURU 
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